FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITOR
BLE CORPN PRIV

-4

ANC AT
.| Name of corporate debtor

N

RELEVANT PARTICULARS
.| Date of incorporation of corporate debtor

Reliable Finance Corpn Private Limited
- | Authority under which corporate

28.03.1956
debtor is incorporated / registered

)

Registrar of Companies, Delhi

N

-| Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U74899DL1956PTCO02640

5.] Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: 106, T-10 Main Patel Road,
Guruarjun Nagar, Shadi Khampur, New Delhi-110008

| 6.] Insolvency commencement date 04.07.2022 (Order was received by IRP on
in respect of corporate debtor 05.07.2022)
7.| Estimated date of closure of 31.12.2022 i.e. 180 days from Insolvency

insolvency resolution process

Commencement Date

®

.| Name and registration number of
the insolvency professional acting
as interim resolution professional

Mohd Nazim Khan
Reg. No. IBBI/IPA-002/IP-N00076/2017-18/10207

©

. | Address and e-mail of the interim
resolution professional, as
registered with the Board

Address: MNK & Associates, Company Secretaries,
G-41, Ground Floor, West Patel Nagar, Delhi-110008
E-mail ID: nazim@mnkassociates.com

=)

| Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: MNK & Associates, Company Secretaries,
G-41, Ground Floor, West Patel Nagar, Delhi-110008
E-mail ID: nazim@mnkassociates.com;
cirp.reliablefinance@gmail.com

11.| Last date for submission of claims

18.07.2022

12 Classes of creditors, if any, under
clause (b) of sub-section (6A) of

No Class of Creditors could be ascertained at this
stage.

section 21, ascertained by the
interim resolution professional

No Class of Creditors could be ascertained at this
stage accordingly no Authorized Representative is
proposed.

13, Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

(a)Web Link: https://ibbi.gov.in/home/downloads
(b) Not Applicable in view of Column 13

14| (a) Relevant Forms and
(b) Details of authorized
representatives are available at:

Notice is hereby given that the National Company Law Tribunal, New Delhi, Bench-VI, has
ordered the commencement of a corporate insolvency resolution process of the Reliable
Finance Corpn Private Limited on 04.07.2022.
The Creditors of Reliable Finance Corpn Private Limited are hereby called upon to submit
their claims with proof on or before 18.07.2022 to the Interim Resolution Professional at the
address mentioned againstentry No. 10.
The Financial Creditors shall submit their claims with proof by electronic means only. All
other Creditors may submit the claims with proofin person, by post or by electronic means.
AFinancial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of Authorised Representative from among the three Insolvency Professionals listed
againstentry No.13 to act as Authorised Representative of the class in Form CA.

of false or misl proofs of claim shall attract penalties.

Sd/-

Mohd Nazim Khan

Interim Resolution Professional

IP Regd No.: IBBI/IPA-002/IP-N00076/2017-18/10207
Date: 06-07-2022
Place: New Delhi
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FORM A - PUBLIC ANNOUNCEMENT wotak | ASQEANIMALLNDRABAN Kok VLTED: Iy

anarahank.com _ _ S Ry B.O.: 7th Floor, Plot No. 7, Sector — 125, Nr. Dell Campus, Noida, U.P. - 201313.
{Under Regirarion & of e Insolvency amd E‘aﬂm'p.rcﬂ Board of India : , . -

ISSESSION NOTICETSECTION / abile BTty - : Whereas,the—undersigrmed-bemytheauthorized officerof Kotak Mahimdra Bank ttdumderthe SecuruZauon a
Whereas the undersigned being the Authorised Officer of the Canara Bank under (insaivency Resolition Process for Corporate Persans) Regulalions, 2016) Reconstruction of Fir]a%cial Assets and Enforcement of Security Interest Act, 2002 $54 of 2002£and in exercise of powers
o . . . . FOR THE ATTENTION OF THE CREDITORS OF conferred under section 13(}1 2) read with rule 3 of the Security Interest (Enforcement) rules 2002 issued demand notices tg
Securitisation And Reconstruction of Financial Assets and Enforcement of Security the borrower/s as detailed hereunder, calling upon the respective borrowers to repay the amount mentioned in the said
Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act”) and in exercise of RELIABLE FINANCE CORPN PRIVATE LIMITED _rll_?]hces.\éwtbh all cost(s,)?har esand experr:se_s t|||fagitudaltdate of p?ﬁ/ment W|trt1|n 6(t)' days frzom E)he date otf reiﬁel%t ofthe sa/me
i i i T ———— T e said borrower(s)/ co borrower(s) having failed to repay the amount, notice is hereby given to the borrowers/ cg
?Emgi efnoenr:f[e)rrReSI egnggézsizgﬂzg ;?égﬁq)arr%aﬁ o\tliv(';t: dlztuelg 237 8}; ;T)ezzsce a(iﬁrrlltyulr:)tﬁrtehsé : RELEVANT I‘f.q._Hﬂl::u_LAHS _ borrowers and the public in eneraf t?1at thegundersi nedphays taken possession of the p.ro};;egrty described hereunder in
S e g upon t Al | Feetiabie Finance Conon Privite Limied exercise of powers conferred on him under section 13(4) of the said act riw rule 8 of the said rules on the dates mentioned
borrower M/s M K Printech Pvt Ltd to repay the amount mentioned in the notice, being .| Dl of incomeration ol carporai debior | SO0 TEEE I A along-with. The borrowers in particular and public in general are hereby cautioned not to deal with the properties and an?
Rs 10,35,34,334/- (Rs Ten Crore Thirty Five Lakh Thirty Four Thousand Three Auonity under which conpone debior is Regeiar of Comparies. Doy ]getahngst with tthe p{operéleﬁ wil befsubjﬁ::t tothe cthargde ct>f KoTtﬁk %/Iahmdral Bat?k I?td., forth;ta %rrgount speci |edf thebreln \{wt
Hundred Thirty Four rupees only) together Wlth mterest Wlthln 60 days from the date of | nrponTi | rw - ; | o I i uturein e_l'eS , COSIS an C. arges rrom [ e I’eSpeC Ive aates. [ne borrowers attention IS Invited to Provisions o1 Sub SeClior
. . . .| Comporate dentiy Mo, ¢ Limined Loty L7 ABEE0L 1 BEEFTODO2EAD 8) of section 13 of the act, in respect of time available to redeem the secured assets.
receipt of the said notice. o . | denificaton No. of coponste dablon , g,tails of the borrowers, scheduled property, outstanding dues, demand notices sent under section 13(2) and amountg
The borrower having failed to repay the amount, notice is hereby given to the borrower and ‘| Adgress of the registered ofice and principal ofice | Regstensd Ofica: 106, T-10 Main Pasl Boad claimed there under, date of possession is given herein below:
the public in general that the undersigned has taken possession of the property described _| Mo of comone debaor . | Guran NEgAr, Shach Knamput Hew Deine 110008 ——Name-and-addressof the-borrower; Detaifsof The tmmovabte Property — 17—+
herein below in exercise of powers conferred on him / her under section 13 (4) of the said ' ;ﬁ?ﬁg”'“:m oMo o Eﬁ:ﬁ"ﬂ G e R co-borrower loan account no., loan amount ~Altthat-piece—and—parcel—oftand—area Possession_
Act, read with Rule 8 & 9 ofthe said Rulelor] this 05th day OfJUIy Ofth_e year2022. ) 7. | Estrnaied daie of cla=re hﬁr.-n-::ll.-'r:ﬂ.;!.l mschaion | 31922022 e, 180 daye fom ||'&ﬁl'-'i‘.'1'-ll1,l Cormmancemen Dl ~Mr-NareshJaimn@ NareshKumar Sfo Khazan Chand admeasuring 100 sq. yds. 1. 1 Marla 5 Sarsgi § Reman?dno“?egate
The borrower in particular and the public in general are hereby cautioned not to deal with N R . R S & Smt. Manju Jain @ Manju Rani W/o Naresh Jain @ Being 1/18 share out of 1 Kanal 7 Marla > Amount dué inks.
the property and any dealings with the property will be subject to the charge of Canara Bank | Name and W“g;ﬁ"?;g‘ﬁ“ﬁmm = 'jf“’fdﬁz“f;ﬂ?"“ i T L) &aresh }X“m:r &R,;\tul %2i1n Sjlq Naée?h .(J;ain @ Nﬁrezl_w comprised in Khewat No. 413 Khata No. 487 21 52‘1}(1)55?6
for an amount of Rs. 10,35,34,334/- (Rs Ten Crore Thirty Five Lakh Thirty Four e A B R e I R i S umar All At: Rjo- 241, Jain Gali, Ganaur Mandij Mustatil & Kila No. 34/18/3/1, 2.1 Marla § 555526114 40/
Thousand Three Hundred Thirty Four rupees only) together with interest thereon along i m;;d ;"E:ﬁ s 1_...;?;;,":1 Ly Magse rfiyph i TSR Eﬁg'tgah; 32491 kflogshcl)oAg 477t1:82//(1)- ?hﬁgﬁ; EO'S:}E; I\S/Iéziarr?aal Cbc?rlrr]]gr';{e %O-ﬁhfﬁg Oa“tt ,\?L 1 4‘?2”}?* a1t a Ru%ee:s Twent
with further costs and charges. , | Exmail ID: nasimGmnkassocistes.com : o ol ' ’ , ISed in Anewat ivo. & hree Lakhs Fifty Si
The borrower’s attention isginvited to the provisions of Section 13 (8) of the Act, in respect of | Adkress and gl i bo used for comespandenca | Address. MNK & Associles, Conpany Secretares, G-41, Geound -EFer']n% 1g8th Sharse out 02;1}6%?%“ LIMarlz,“Vﬂ-.BaRr/ot No. 488 Mustatl & Kila No. 34//28 situated &t Thoysand Ningtee
time available. to redeem the secured assets ' | it the Imiasm reeclution peolessional Ficor, West Patnd Nagar, Dithic] 10008, ehsil- Ganaur, Sonipat- . RIso t: O] Vill- Barot, Tehsil- Ganaur, Distt.- Sonipat. gng Forty Nine Paisz
) sec . . | E-mail D; rezim@mnkassocisies. com; cip rsksblalinance@gmeilcom Khewat No. 414, Khata No. 488, Kila No. 34//28, 1 Marlg The propertyis bounded as under:-East-Plot Q| y) due anc
Description of the Inmovahle Property 11 Larst dlante Yor submnission of clims [ 1507 202 5 Sarsai Being 1/20th Share out of 1 Kanal 10 Marla, Villi of Raj Kumar, West- Plot Digar Hall House payable as of
s _ 2 auat o o | T T o Fo Clask ] Cradines coukl e aararsned 5 Fia Earot,AI’ehsn- C:?‘lnaurl,JSorFl’llg%t(-)g%qgk Phoolgir, North- Plot of Luharo, South- Gali 24.10.2019 with
. ).~ 29, 1G0T, . Bounded: s -Becion [BA] of section 21, ascedained by e stage: oan Account Number: 18 FeetWide. applicable interest
measuring 1000 sq ft, built up on plot No. 18/1 situated at| On the North by: Open space | interim reschson prokessona . _ Loan Amount Sanctioned: Rs.19,90,000- (Rupees Name of the Mortgagor: Smt. Manju Rani frgpm 25.10.2019 until
Sector- 13 Rohini, Delhi-110085 Onthe South by: Road 13 Haﬁ mm'&'w WTE iantfied 1 act NL:F':’HBE‘ al ;m;;m 000K ba _ﬂ‘ﬁ*ﬁﬂl ﬂ*? Nineteen Lakh Ninety Thousand Only) W/o Naresh Kumar. paymentin full.
Nature of security: Equitable Mortgage of immovable| Onthe Eastby: Other Flat e T A il TR B : IyaH(F919910563402) & MrPrastmant Gautan (+919643615436)
property Owner/Title holder: Sh. Papinder Singh Makan. |Onthe Westby: Entry 14] .g?:ém ;;nnﬂ-': élru:lﬂm = G A T P T e e e ~Place: Ganaur Dater 07.07.2022 Authorised Officer: For Kotak Mahindra Bank Ltd
i [ ) wiw: off Cok 3 ! SR ' [
2-TFtat~No45,~GroundFfoor, Ekfavya—ViharApartment Bounded: mes H;":}.,:ﬁ.ﬂm" ZE iR e ik
measuring 720 sq ft, buit up on plot No, 18/1 situated at| On the North by: Flatno. 46 Nalica i5 hereby @ven that the Nabonal Company Law Tribunal, Maw Delhi, Banch-¥), has ordered the commencemant ol a
- : . e preste insolyency resalus «x o the Reliable Finance Corpn Private Limited an 04,07 2022, e
Secor 13 Rohi, Dehi-110085 ~|onthe Southby: Other Flat i e B R el oy e, LA AN Dol AP @ ELEIEREENE  SHASTRI NAGAR BRANCH
Nature of security: Equitable Mortgage of immovable| Onthe Eastby: Entry 1 B.07. 2022 b0 1he Imerim Aesclution Professicnal at thi adoress mantianed aganst ansry o, 10 R R AT HirwsmeTient of India Undsrtaking
property. Owner/Title holder: Sh Jasvinder Singh Makan|Onthe West by:Road Below The Financial Credilars shall submil thair clairms with prool by electrn: maans anky. Al other Creditars may submit b claims ﬁELHl - 1 1 0052
" " | q ' with proalin perecn, By postor by ekactronicmeans
Slo Paplnder Slngh Makan & Smt. Surinder Kaur Makan. & Financial Creditor belonging o a class, as isted agains! the entry Mo, 12 shall indicasa its choica of Authorised Represeniating
Rall= = e nn N nn fram amang the fhres Insaslvency Prolessionals Bsbed agains] aniry Mo, 13 6 act as Authorised Repraseniatve of the class in FUELIE HGTH:E
3. Partof property Kh No. 57 Situated inextended Lal DorajBounded: Faim GA
Abadi, Village — Khampur, Opp Alipur, Delhi measuring|On the North by : Road Submission of false or misleading proafs of claim shall attract panafties. The general public s hereby informed that number of lockears with Shastri Nagar branch of Canara Bank have bean opened by locker
334.44 sq t., Delhi-110036 Onthe South by: Govt School Sdi- holdars and in respect whersof the locker agreements are missing and at the same time, the locker hobders are not operating the locker
Nature of security: Equitable Mortgage of immovable|Onthe Eastby: Other Property S st ; i Ii-'luhd F*aﬂm Hhﬂr: fior the fast number of years or are not payng the arrears of lockers charges:
z . f . . . . i D6-07 -2HE2 rienim Resolution Professana :
grgﬁné ?nvwv netr/KTItk? ol Sh. Jemie Sioh Mgl (B)Qlat'riul\a/la\nlr\{gi?t KA S I Biagd No.: (BBYIPA 0O2P-HDODT6/2017-18/1 (207 Sr. | Nama of Lockar Holder Locker Address Date of Arrears Arrear Amaunt
-ourmeetRaur. J No Number of Locker Charges | (In Rupees)
DATE: 05.07-2022 AUTHORISED OFFICER;
. ’ 1] | RAM KLIMAR BANSAL 146
PLACE: DELHI CANARA BANK 123006831930 | A-218 SHASTRI NAGAR DELHI 110052 01 Mr2018 Rs. 18, 166/-

Im some cases, the locker hobders are leami to have expired. By this notice, itis hereby nodified to all the interested persons that they
should approach the respective branch within a perod of 15 days of this notice with authentic proof of the ownership of the locker,
execute fresh locker agreements and pay the amears of locker charges, documents providing identity of the person intending to|

’ % Regional Office (North Delhi) Bank of Baroda Building, 3rd Floor, 16 Sansad Marg, E:Au cﬁon operate the iocker or to removeis belongings such as passport, adhaar card, proof of residence elc. In case no response is receqved
|

P 7 =~ ™ for the locker, the bank shall be trained io break thelockersinth of witne nd keep aside s contents whie |
dan i @SVET | T helhi-110001, INDIA Phone: +91-11-23441370/1392, 9798965966 Sttt ol bl sastlib s el

- executing its lien over the contents of tha lackars for recovery of amears of locker chargas.
E ar f f of m Email: recovery.northdelhi@bankofbaroda.com SAI-E N OTI c E | Date: 05.07.2022 Place: New Delhi Branch Manager

AﬁNEXURE-A, [Abridged Sale Notice for publication in News Papers for Auction conducted on e-Bkray portal]

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES “APPENDIX- IV-A [See proviso to Rule 6(2) & 8(6)]

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
provisoto Rule 6 (2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002. PUBLIC NOTICE
Notice is hereby given to the public in general and in particular to the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the 2 . :

Secured Creditor, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be sold on “As is where is”, “As is whatis”, and “Whatever there is” The: general publicis hereby informed that number of lockers with Defhi Shankar Nagar Branch of Canara Bank have been opened by

. . . . : ] : 3 ‘ locker holders and inrespect whereof the locker agreemends are méssing and at the same time, the locker holders are not operating the
:Jnacsrlgafsog Ar‘ﬁ(]:g&/ﬁtrgrgf n?gr?t?olr?ez%lga Wment|oned account/s. The details of Borrower/s/Mortgagor/Guarantor/s/Secured Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid locker for the last rumber of years or are not paying the arrears of lockers changss:

LRl Delhi Shankar Nagar Branch
| Delhi - 110051

5. | Mame of Locker Holder Locker Mo. Address Date of Arrears of | Arrear
\ame & address 0 ‘ el £ jiockrimm. | Aoooboks. |
Borrower/s / Guarantor/ property with known encumbrances, it g 1| Marish Kumar Cheopra T30 17, 2nd Floor, Ram Vinar Delhi-1100592 31,00, 2022 12036
. e-Auction e s : o bzt
Mortgagor s if any increase Amount . i G: I:c;am;ams _— 366 122 Gagan Vinar Dalhi-110092 31.01.2022 T316
1. |Bank of Baroda Kamla Nagar| The Residential under construction property bearing Plot Rs.2,90,31,663/- 28.07.2022 | Rs.2,30,40,000.00| Physical | During the office hours, Mand Kishare Dhawan 176 71/11 West Azad Magar Delhi-110051 31,003,202 1135021
Branch no RZ -295, Part of Khasra no 370, Behind Pashupati  (Rupees Two crore Ninety Lakh Thirty One | 2.00 pmto | Rs.23,04,000.00 with prior appointment 4 | Vijay Laxmi F 216 Vijay Block Lawmi Magar Demi- 190082 | 31.00.2022 12056
AccountName: BrijMohan Sharma | Nath Mandir, Brahmapuri Nangal Raya, Pankha Road| Thousand Six Hundred Sixty three Only) plus 6.00 pm ~—Rs.25:000.00 from Branch Head 5 | Bt Fome don a3 H-118 Krishina Naigar Delhi- 110051 31 03 2022 12056
Owner of the Property: Mr. Brij Mohan ' New Delhi 110045 and further interest thereon at the contractual BN Ms Surbhi Singh —r S e e |
Sharma, Mr. Om Prakash Sharma, rate plus costs, charges and expenses till day 9958538379 In some cases, the locker holders are learnt to have expired. By this notice, [t Is hereby notified to all tha interesiad persons that they
Mrs. Sanjeeta, Mr. Ravi Sharma and of payment should approach the respective branch within  period of 15 days of this nofice with ajultheqllc proof of the uwnllarshlpluf the Iﬂcker._
Mrs. Kamlesh as per demand notice dated 03-06-2021 execute fresh locker agreements and pay the arrears of locker charges, decuments providing identity of the person intending to operate |
2. |Bankof Baroda Entire 3rd Floor with roof/terrace rights out of four storied] — Rs.36,75,529.00 (Rupees thirty sixlacs | 28.07.2022 | Rs.36,45,000.00  Physical | During the office hours ED‘;_IIE“‘:E“ ';f [‘::m;"ﬁ';‘z“s ﬁfﬁ;’;g; Ehﬂas pas;pnlnaa;gha_armcard. proot ol rms.l"j“"m E“;'d'” s ’?d“ ’.E:Ep‘:'"gt‘“ ';m“d r':‘tt.hﬂ |
Kamla Nagar Branch residential building, Property bearing No A-2/137, seventy five thousand five hundred twenty nine,  2.00 pmto | Rs.3,64,500.00 with prior appointment 'tsherlmlz I:gt:m? Hﬁsnclnl?'le In::k i DEE" of i rsﬁllgch:fﬁf?eu i SN HRefl e i) el
Account Name: Ekta Nagpal Situated at Hastsal Road, Uttam Nagar, New Delhi| only) plus and further interest thereon at the 6.00 pm —Rs:25.00000 from Branch Head IEI'MB!-II]'T ur., 2023 itk Placa: N I:Iughls Branich Mana
Owner of the Property: Mrs. Ekta 110059 having Area 83.61 Sq. mtr. On the Name of Ektaj  contractual rate plus costs, charges and DA Ms Surbhi Singh - - Ber
Nagpal Nagpal W/o Sanjeev Nagpal. expenses till day of payment 9958538379 Uni :
. : : = nion Bank of India, NOIDA SECTOR-18 BRANCH
Guarantor: Sanjeev Nagpal East- Plotno 138 South - Portion of plot as per demand notice dated 31-05-2021 qﬁ n 7
| ! ¥ East-Entry/mainroad ~ West- Gali i ﬂﬂfﬁﬁ U T Bﬂﬂk C-32, Commercial Gomplex, Sec-18,
37| Bankof Baroda Ashok Vihar (eVB) ~ Residential Piotno DP 60; 2nd & 3rd floor with roof rights,| Rs. 66,88,311.10 Takhs (Rupees Sixty sixlacs | 28.07.2022 | Rs.69,30,000.00  Physical | During the office hours RN : A Ve Noida - 201301 (UP) Tel: 01202512832, 2512833
AccountName: M/s MV Traders Pitampura — 110034. Plot area measuring 36 sq. mirs in| eighty eight thousand , three hundred eleven | 2.00 pmto | “Rs 6,93,000.00 with prior appointment $ m m E-mail: UBIN0917966@unionbankofindia.bank
Owner of the property : the name of Mrs. Meenu Jain w/o Mr. Dinesh Jain, and ten paisa only ) plus and further interest 6.00 pm from Branch Head . . .
Mrs. Meenu Jain W/o Mr. Dinesh Jain | Bounded as: North- Road, south —service lane, East —|  thereon at the contractual rate plus costs, Rs.25,000.00 Mr. Manish Manocha, . ANNE,X URE - 13 [,R ule - 8(1)] P_c' SSESSION NPTIGE (For |mm.ovable property) )
_ ; Whereas the undersigned being the authorised officer of Union Bank of India, Sector -18 Noida Branch, C-32, Sector-18 Noida unde
property no 59, West— property no 61 charges and expenses till day of payment 9899069059, e , SO ) i
as per demand notice dated 04.06.2021 01127441786 the Securitisation and Reconstruction of Financial Assets and Enforcement Security Interest Act, 2002 (Act No. 54 of 2002) and in
| . , L . . A exercise of powers conferred under Section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002 issued a demang
| 4. |Bank of BarodaBawanaBranch  Plot No MC Unit No- 228A17, Ward No 5, Near Aggarwal| Rs.32,11,217.40.00 lakhs (Rupees Thirty two | 28.07.2022 | Rs.30,18,000.00 | Physical | During the office hours sl PGl cani:g o e borr(fwe)r bt e Ll s AUI-(I AN.AND MR)S_“RENU o oni
ACCOUf‘It Name: SU DH GAN GA DharmShala & Sarhera tO Banbhon Road, BaI’\Na|a,DIS’[t |akh Eleven Thousand TWO hundred 200 pm tO RS.3,01,800.00 W|th pl’ior appOIntment the amount mentioned in the notice being RS.30,90,384.80 (Rupees Thll'ty Lakh5 Nlnety ThOI?lsand Three Hundred and Elghty FOUI
BEVERAGES & VATS COLOR Hisar. Haryana, Measuring area 246.66 Sq. yds. in the Sevepteen and forty paise Only) plus and 6.00 pm Rs.25,000,00 from Branch _Head and Eighty paise only) plus interest thereon within 60 days from the date of receipt ofthe said notice.
EONCEtPT Mrs. Kamla Sh Wio Egn;]e oI(Mrs. KSahmIa Sharma (Guarantor) WO Late Sh.| further interest thereon at the contraptual rate Mré 1K3g/lgggs1lzr1]2h’ The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has
oo ol Jondnitimarsuaima: plus costs, charges and expenses fill day of taken possession of the property described herein below in exercise of powers conferred on him/her under Section 3(4) of the said Ac
Late Sh. Krishan Kumar Sharma. East—lProperty of Dalip Kumar, West—Rogd, North-Property payment read with rule 8 of the said rules on this 1st day of July, year 2022.
1 _ grRajaRamiSouth=Rropedty.ofiRamknishanShanns as per demand notice dated 18-01-2020 . . . The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the property
15. |BankofBaroda Begumpur Branch | Equitable mortgage of Freehold DDA built up Janta Flatf Rs.5,31,103.00 (Rupees Five Lacs thirty one | 28.07.2022 | Rs.5,51,000.00 | Physical | During the office hours will be subject to the charge of the UNION BANK OF INDIA (name of the Institution) for an amount Rs.30,90,384.80 (Rupees Thirty
Account Name: Pandit Security bearing No.233, area measuring 18 sq.mtrs. on Third| thousand one hundred three only) plus and 200pmto | —Rs.55100.00 with prior appointment Lakhs Ninety Thousand Three Hundred and Eighty Four and Eighty paise only) and interest thereon.
Services floor, in Block-1V, Pocket-11, SectorA-6,situated in the fuTther mtteresht thereon gt the contrzaﬁltléal rat]? 6.00 pm Rs.10.000.00 from Branch Head The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available to the borrower td
Prop. Surender Kumar layout plan of Narela, DDA Residential Scheme, Narela, P'US COSIS, € arg%Sa ;geﬁ;(penses LeEs ’ Mr. Chandan redeem the secured assets.
Gurantor:- Prem Kumar If:l)etlh\;\-lﬂ(t)oso. :orth- Open, South- Other flat, East- Other: as per demand notice dated 13-04-2021 Aggarwal, 8130408796 Description of Inmovable Property
. gLestod All that part of the property consisting of Residential House No. 1/149, measuring 121.89 sqm and covered area 56 sqm situated a
For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and https://ibapi.in. Also, prospective bidders may contact the Authorised Sector-1, Vasundhara, Ghaziabad in the name of Mr. Dharmendra Kumar Chauhan (Owner) S/o Shri Mahendra Singh Chauhan within
| officer on Tel No. 011-23441370 Mobhile : 91366 40414 /85870 43035 the registration Sub-District: Sub-Registrar - IV GHAZIABAD and District GHAZIABAD
: : Bounded:  Onthe Northby: PlotNo.1/150 Onthe South by: PlotNo. 1/148
Onthe Eastby : PlotNo. 1/152 One the Westby: Entry & Gali
DATE: 01.07.2022, PLACE: NOIDA Sd/-, Authorised Officer, Union Bank Of Indiq

B3 T i @ Noida Region | E-AUCTION SALE NOTICE
s 3 ' E-Auction of Properties: 25.07.2022

: - =
Bank of Baroda invites application for pre-qualification from young candidates as well as experienced
retired bankers for the post of BC supervisors on contractual basis in Noida Region.
Interested candidates may apply for the post and send hard copies to Regional Office.

Bank of India -

Bank of India, New Delhi Asset Recovery Branch, “Star House", 3rd Floor, H-2, Connaught Circus, New Delhi - 110001. Phone No. 011-23755606, 23755605

Post Vacancies | Regi i i i 3 o o : F § . -
gional Office Name | Regional Office Address Relationship beyond banking Mr. SANJAY PRASAD, Authorised officer New Delhi ARB, Mob.: 6261114512

BC 06 Noida Region Regional Office Noida Region-16, : - . e ; . . : :

Supervisor Parliament Street, 13th Floor, E-Auction Sale Notice for Sale of imnmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
row Deln 11000 roviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002

*Last Date of submission of Application:- 14-07-2022. For Detailed Notification, Please visit Bank’s ; o : P ; ! . , ; c
website: www.bankofbaroda.com. Note: Bank of Baroda reserves the right to accept or reject Notics is hereby given to the public in general and in particular to Borrower(s) and Guarantor(s) that the below descnbed immovable properties maortgagedicharged to the Bank of India [Secured Creditar), the possession of which has been taken by the
any/all application(s) without assigning any reason thereof. Authorised Officer of the Bank of India, will be sold on "As is where is", "As is what is" and "Whatever there is" on 25.07.2022 from 11.00 A.M. to 5.00 P.M. through E-Auction under the Securitization and Reconstruction of Financial Assets and

Date: 07.07.2022, Place: New Delhi

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 {6} of the Security Interest(Enforcement) Rules, 2002.
Short description of the properties to be sold are given below: Amount to be recovered (secured debt) and particulars of possession are also mentioned in the table below.

s SI G a. Reserve Price Date of inspection
DEBTS RECOVERY TRIBUNAL, DEHRADUN 3 P e, DESCRIPTION OF THE PROPERTY Total Dues b. EMD THFORITY 1 Wit
Government of India, Ministry of Finance, No. ortgagor(s) Name I | Bi prior appointment
(Department of Financial Services) ¢. Incremental Bid from AD.
2nd Floor, Paras Tower, Ma aharanpur Road, , e Rs. 26.73 Lakh 21.07-2022
Dehradun, UK. 248171 1 |M/s Kedia Jewellers PvtLtd., Mr. Achal | Flat on 3rd Floor, Bearing Municipal No. 3272 (Eastern Side Part), Ward No. XV1, |[Rs. 185.23 lakh + UCI since | d. RS. £0./0 L@
PUBLICATION NOTICE Kedia, Mrs. Madhu Kedia, M/s Goldline | Khasra No. 2657/2616, Block P, Gali No. 27, Situated at Basti Reghar, Beadonpura, | 28.03.2016 and Other Charges b. Rs. 2.68 Lakh :TEEEH
TR e Jewels Pvt. Ltd. Karol Bagh, New Delhi-110005 owned by Mis Goldline Jewels Pvt, Ltd, measuring ¢. Rs. 10,000/ o M‘:m
SUMMONS UNDER SUD-SECTION (4) OF SECTION 19 OF THE 25sq. yards. (This Property is in Physical Possession of the Bank)
RECOVERY OF DEBTS AND BANKRUPTCY ACT 1993, READ WITH ‘ ‘ imit | Entire DDA built-up Commercial shop no.06, on Ground Floor in Sector C in the | Rs.64.98 Lakh + UCI since 28.09.2015 | a. Rs. 19.13 Lakh .07-
SHERL LR iny e Bls o OF THE SEDE BELGERL ‘ réﬂs taumma:;t:naﬂ‘:agmgr Vi Nimit layout plant uflﬂsg-1 Hnndaliﬁhamﬂ Com ’E&:: situated at Myur Vihar Phase-lll, | and other charges I b. Rs. 1.92 Lakh Efmi\?v::ii
TRIBUNAL(PROCEDURE) RULES, 1993 AS AMENDED FROM TIME upta, Mrs. Rita Uev youl p ; 1 : p 4 ; y 3 g - RS, 1. d
TOTIME) New Delhi Area 202 5q. feet in the name of Mrs. Rita Devi c. Rs. 1“"]0[”_ 11.00 am
Dy. No.709 Dated: 29.06.2022 (This Property is in Physical Possession of the Bank) to 5.00 pm
T[:ll
Union Bank of India /s M/s Goel Cut Plece & Saree Bhandar & Ors. 3 | Mis R.A. Traders, Mrs. Rekha Jain, Mrs. | Residential Vacant Plot of Land situated at Khata No.179, Khasra No.462, |Rs.90.97 Lakh + UCl since 28.12.2015 | a. Rs. 46.26 Lakh 22-07-2022
1. m’ﬁ G{FE' Cut FE]EEE gg:' ﬂﬁ?fﬁe Bhandar, Add: 33-B, New Mandi, Vanita Didwani, Mr. Atar Singh M/s | measuring 1377 sq. yards Village Naubary, Tehsil & Distt. Agra, Uttar Pradesh in | and other chargesinaccountof MISR | b, Rs. 4.63 Lakh between
uzaffarnagar, U.P - : i i 11.00 am
2. Mr. Deep Chand Goal (Proprietor & Guarantor) S/o Late Shri Daya Wardhman Enterprises, Mr. Anil Kumar | the name of Mr. Atar Singh. : A HRGREE dnd SR EIDAT LAKR = 001 | & R 20,000 0 5.00
Ram, Rio 675, Patel Nagar Muzaffarnagar, U.P- 251004 Jain, Mr. Ved Prakash (This Property is in Physical Possession of the Bank) since 28.12.2015 and other charges in el
3. Mr. Sanjay Kumar Goel (Guarantor) S/o Deap Chand Goel, Rio 675, account M/s Wardhman Enterprises.
Fatel M . Muzaff; L LULP - 251001 R - s : 2 3
i Ma,; E;?jir G:EIEHESTaarii[w} Wio Sanjay Goel, Rio 675, Patel 4 |Mis RA. Traders, Mrs. Rekha Jain, Mrs. | Residential Property situted at Pvt. No. C-4 Second Floor, Property bearing | Rs.90.97 Lakh + UCl since 28.12.2015 | a. Rs. 15.82 Lakh 22-07-2022
Magar, Muzaffarnagar, U.P - 251001, Vanita Didwani, Mr. Atar Singh no.3477/3 & 3477, Nicholson Road, Mori Gate, Delhi — 110006 in the name of |and other charges b. Rs. 1.59 Lakh between
Whereas the above named Applicant Bank has instituted OA No. Guarantor Mrs. Vanita Didwania c. Rs. 10.000/- t;ié.u;]l:l'apr:n
126 of 2021 againzt you for recovery of debts of Rs.34,80,561,57/- in : Ry
which Hen'ble Tribunal was pleased to issue Summons/Notice Uis 19(4) {This Propertylam Prysicak Possessionofthe Bank)
of the Eecovery of Debts and Bankruptcy Act, 1993 and was listed TERMS AND CONDITIONS

bafore the Hon'ble Presiding Officer on 17.06.2022.
Whereas, it has been shown to the satisfaction of the Tribunal that it
is not possible to serve you in ordinary way, Therefore, this notice Is

11 Auction sale { bidding would be only through "Online Electronic Bidding” process through the website https:liwww.mstcecommerce.comfauctionhomefibapifindex.jsp
21 The intending bidders should register their names al portal hitps:iiwww.mstcecommerce.comfauctionhomefibapilindex.jsp get their user 1D and pass word and submit EMD wallet, whereupaon they would be allowed to parficipate in onling e-

given by way of this publication directing you to appear in person or auction on the said portal
through your duly authorized agent or legal practitioner before the 3) Interested bidder may deposit Pre-Bid EMD with M5TC before the clase of e-Auction, Cradit of Pre-bid EMD shall be given fo the bidder anly after receipt of payment in M5TC's Bank account and updation of such information in the e-auction wabsite,
Tribunal on 05.08.2022. Further, you are required to show cause as to This may take some bme as per banking process and hence bidders, in their own interest, are advised to submit the pre-bed EMD amount well in advance o avoid any last minute problem.
why the relief(s) prayed for in QA should not be granted and to file reply, if 4)  Date and time of Auction: 25.07.2022 from 11:00 AM to 05:00 PM with Unlimited Auto-Extensions of 5 Minutes Each.
jg&:g;‘;;?ﬂgﬁaﬂl: F’:g:: “Tni f':';:: gﬂ?;ﬁg?cﬁ’ﬁﬁ? :'EIL g'ff 5)  Auction would commence on the Reserve Price + Firstincremental \alue, as mentioned above | Bank's website. Bidders shall improve their offers in muliiples of incremental value for all the above properties as mentioned above (Bank's website.
L i W ] : z i < i 2 T ¥ ’ ; i ! L
conaiartlain: i this Tribonal pesonalioe hnbaah wte ol aatherkoed 6) The .I ntending bidders should De pu:srt EMD i.e. . _‘1 0% .Df raserve price n:a? EIIDG'HE] .Dnime in the Global EMD wallet along with the required documents / details well before on the eBkray portal i.e.
agent or legal practitioner within 30 days from the date of the publication https:/'www.mstcecommerce.comiauctionhomelabapilindex.jsp for smooth participation in e-auction. ; ; :
of this nofice. 7] The highest/successful bidder shall deposit 25% of the amount of bid/purchase money (including EMD already paid) immediately but notlater than the next working day (during banking hours) on confirmation of the sale by the Authorized Officer after
Take notice that in case of default of your appearance on the acceplance of bid by the Authorized Officerin respect of the sabe, failing which the EMD shall be forfeited,
specified day and time before the Tribunal, the case shall be heard and &) The balanca T5% of the bidipurchase money shall be payable on or before 15th day (during banking hours) of confirmation of the sale by the Authorized Officer or such exlendad period as agreed upon in writing by and solely at the discretion of the
dgmdad in your absenca, —— : Authorized Officer.  |n case of failure fo deposit this balance amount within the prescribed period, the amount deposited shall be forfeited and the Authorized Officer / Bank will be at liberly fo cancel the auction and conduct fresh auction, The Bid
Given under my hand and seal of thiz Tribunal on this the 29th day of amount shall be deposited (exclusive of TDS, fany). Applicable TDS to be payable by bidder.
June, 2022 By order of Tribunal %)  Onreceiptofthe entire sale consideration, the Authorized Officer shall issue the Sale Certificate and the sale shall be considered complete thereafier and that the Bank shall entertain no claims.
10} Fordetailed terms and conditions of the sale, please refer to the link- hitps:iiww.bankofindia.co.in/dynamic/Tender ?Type=3
Registrar Debts Recovery Tribunal 11} This publication is alzo 15 days'nofice o the above borrowers/guarantors/mortgagors to the advance,
Dehradun

Date: 07.07.2022, Place, New Delhi Authorised Officer, Bank of India

fi-nanci“.Ep'-iﬂ .. . New Delhi ' .. '.'
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